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FAT. 1361(3).—Fa T TLH, I AT=aH, 1989 (1989 #1 24) (Fr&r =8+ T8+ TAT I
ATITHFH Fgl TAT §) AT a0 20%F  I9@E (1) T TS ARRAT HT TN Fd g4, T AT &f S %
TET o & S & o, a2 s, fSreer |term ffawor zo9 SUmEg aqgEt § A1 147 8, o T
H 5T sewaEE # AT 91UiE ST SiEE SAgHSEIR & §id AT JiSie dq1ed (5 7.) e
TRASET (16.51 T6.#Y.) a8 i e Yo aivarser F Aoares & o sraegs g, UHr 9 & ooia &2 &
ATerT Y T FIAT &

I I % FIs Gads ARE, TSI H H ATEEAAT & TR f arirg 7 79 &7 & fiaw, 3%
ST T T 209 T IT-GTT (1) F LT ITYH TATSA o6 70 UHT 7 F (o7 3 ITANT % qaef §
FYAT T T T T,

UHT ST AT FeIT TR Ua AT ch 9T i STTeRgor Afahidy, T9| a1, S9IaT Yae+T
A, TggA Tad,Folde? AR, TATTSS Tl 6 IT9, AZHITATE Hl foiagq =9 7 AT SJraar s &
ATEAT T ATLTE GRIT| FeTH ATTAFTET STATHAT I SARETT & & IT FIAAT STFEAL F ATeTH F AATS AT
AT T&TH FIAT S FHT UH AT 0 AT AT ST I 6 TAT, Al AALTF THA AT, AL FIT AT

AT ATTTAAT T SATATA HT FRAT T AT FIM
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IF SAfAtee &t T 209 it IT-LTT (2) F el Fery wrfAreRTy grer oA wav swaer sifaw gem

TH SATEAAT o STl AT ATAT I T S AT T T AL I9e & 307 aag Afh g
AT TTIAHRT o I Sool (6d HIATAT | IART A0 6T ST JehaT 2
AT

TS ST § AR 9197E ST 1S SAGHITATE & o1, FISHST ATSA Tre e I (5 79%) (16.51 f6.47.)
1 Fit R & aRESET % g afeREia i S vt i T S<=AT % 9r a7 39+ foAr |fem R

S srgaeTaTe
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S| agwr | Wt SEE T Hraddw | afwwr | g | @
g, @ @)
1 T | AT 327 - it F 191
2 HqIOE | AT 326 - At F 297
3. | &miE | FET 324 - fasft Fr 137
4 qmig | AETET 323 i st Fr 122
5. | &R | FETg 298 - it g 615
6 AmiE | TETRT 284/1 - fasfr F 505
7. | @miE | qETL 282 . it Fr 884
8 HqIOE | AT 255 - At F 491
9 qI0E | AT 41 ; ot F 244
10. | WM | FATE 38 - fasft iy 277
11, | AR | FETT 52/2 - it F 28
12, | AR | FEATRT 53 - fesft gy 265
13 qros | AT 299 - REL Y 3842
14 i | FARET 151 - GEil Fiy 100
15 qmutE | AR 154 - st Fiy 9
16. | ATAT | FAgATEN 154 - it gy 2708
ITAT | FABATST | 236+237+23 - Fsft

17. 8+240+241+

242+243 T 1041
. ISTTIT | WARATET | 264+265+27 - fasft

1+272+273 - 1912
19, | AL | FdgaTEl 274 - fasft i 2238
20. | AL | HAEATET 275 . it i 2287
21, | AT | HgATEr 277 - El Sy 27
22, | A | FEATEl 296 296/3 fasft i 73
23, | ATAL | HAEATET 297 . it i 1988
24, | AL | FAEATE 465 - fasft i 1003
25 | AA | FITETR 26 26/2 it T 699
26. | A | FIETE 23 23/A it Fkl 5
27. | A9 | AR 102 - At FT-H 374
28. | A9@IX | d_dTS 103 - st T[ﬁ 374
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29. | IR | FEITETE 1 1/C/3 it T 864
30. | V@I | FEETR 99 - fasft I 21
31. | Ieq | TvaT= 7 77IA fastr F 204
32. | IR | TR 78 - [RELI F 503
33. | AR | FEETE 79 - [RELI F 629
34, | IS | FEETE 80 - fsft FT 1791
35. | I | FEvETE 105 Paiki - [REl Fikl 517
36. | T | e 329 - fasft Fir 351
a7, | T i
qT7 %T-rt\{)‘{ 180 180/1 Paiki sht ﬁ"{.afﬁ' 6
38, | I ii
a | A 179 179/1 Paiki it - 699
3 28321

[%T.9. E Office E. 551140-31]
TSR FHTY, H&T TRATSAT Ta 4/ HHT7-1
MINISTRY OF RAILWAYS
[Western Railways (Construction Organisation)]
NOTIFICATION

Mumbai, the 21st March, 2025

S.0. 1361(E).—In exercise of the powers conferred by sub-section (1) of section 20A of the Railways Act,
1989 (24 of 1989) (hereinafter referred to as the said act), the Central Government after being satisfied that for the
public purpose, the land, the brief description of which has given in the schedule annexed hereto, is required for
execution of the Special Railway Project, namely, NEW BG LINE INTERSECTIONS 5 (NOS) BETWEEN
GERATPUR-SANAND AND BOTAD-AHMEDABAD PROJECT (16.51 KM) IN DISTRICT AHMEDABAD
in the State of Gujarat, hereby declares its intention to acquired such land:

Any person interested in the said land may, within a period of thirty days from the date of publication of this
Notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section(l) of section 20D of the said Act:

Every such objection shall be made to the Competent Authority, namely, Additional Special Land
Acquisition Officer, First Floor, Disaster Management Building, Collector Office, Near Subhash Bridge Circle,
Ahmedabad, in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by legal practitioner and may after hearing all such objections and after
making such further enquiry, if any as the Competent Authority thinks necessary, by order, either allow or disallow
the objections.

Any order made by the competent authority under sub-section (1) of section 20(D) of the said act shall be
final.

The Land plans and other details of the land covered under this notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired with or without structure for the Special Railway Project:New BG line
intersections 5 nos between Geratpur-Sanand and Botad-Ahmedabad Project (16.51 kms) in the state of Gujarat.

District : Ahmedabad

Sr . Survey No Land Area to be
s Taluka Village Survey No. . ' Land Use acquired
No. Paiky No. Type
(sg.mts)
1. Sanand Navapura 327 - Private Agriculture 191
2. Sanand Navapura 326 - Private Agriculture 297
3. Sanand Navapura 324 - Private Agriculture 137
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4. Sanand Navapura 323 - Private Agriculture 122
5. Sanand Navapura 298 - Private Non-Agriculture 615
6. Sanand Navapura 284/1 - Private Agriculture 505
7. Sanand Navapura 282 - Private Agriculture 884
8. Sanand Navapura 255 - Private Agriculture 491
9. Sanand Navapura 41 - Private Agriculture 244
10. Sanand Navapura 38 - Private Agriculture 277
11. Sanand Navapura 52/2 - Private Agriculture 28
12. Sanand Navapura 53 - Private Non-Agriculture 265
13. Sanand Navapura 299 - Private Agriculture 3842
14. Sanand Changodar 151 - Private Agriculture 100
15. Sanand Changodar 154 - Private Agriculture 9
16. Vejalpur Fatehwadi 154 - Private Non-Agriculture 2708
Vejalpur Fatehwadi 236+237+ - Private
17 238+240+
' 241+242+
243 Agriculture 1041
Vejalpur Fatehwadi 264+265+ - Private
18. 271+272+
273 Non-Agriculture 1912
19. Vejalpur Fatehwadi 274 - Private Agriculture 2238
20. Vejalpur Fatehwadi 275 - Private Agriculture 2287
21, Vejalpur Fatehwadi 277 - Private Non-Agriculture 27
22. Vejalpur Fatehwadi 296 296/3 Private Agriculture 73
23. Vejalpur Fatehwadi 297 - Private Agriculture 1988
24, Vejalpur Fatehwadi 465 - Private Agriculture 1003
25. Vejalpur Badrabad 26 26/2 Private Agriculture 699
26. Vejalpur Badrabad 23 23/A Private Agriculture 5
27. Vejalpur Badrabad 102 - Private Non- Agriculture 374
28. Vejalpur Badrabad 103 - Private Agriculture 374
29. Vejalpur Badrabad 1 1/C/3 Private Agriculture 864
30. Vejalpur Badrabad 99 - Private Agriculture 21
31. Vejalpur Badrabad 77 T71A Private Agriculture 204
32. Vejalpur Badrabad 78 - Private Agriculture 503
33. Vejalpur Badrabad 79 - Private Agriculture 629
34. Vejalpur Badrabad 80 - Private Agriculture 1791
35. Vejalpur Badrabad 105 Paiki - Private Agriculture 517
36. Vejalpur Okaf 329 - Private Agriculture 351
37. | Ghatlodiya Chenpur 180 180/1 Paiki Private Non-Agriculture 6
38. Ghatlodiya Chenpur 179 179/1 Paiki Private Non-Agriculture 699
Total 28321

[F. No. E Office E. 551140-31]
RAJENDRA KUMAR, Chief project Manager/Construction-I
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